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Respondent

THROUGH f\7 \
PRIYANKA SWAMI
Advocate

Counsel for Nagar Panchayat,
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REPORT IN COMPLIANCE OF ORDER DATED 11.09.2023

MOST RESPECTFULLY SHOWETH:

1. That it is most respectfully submitted that this report is filed by
respondent EO, Nagar  Panchayat,  Parikshitgarh.

2. That it is respectfully submitted that as per the directions of the
Hon’ble Tribunal passed an order dated: 22.11.2023, the order said:

“1. In compliance of order dated 11.10.2023 reply has been filed by
EQ, Nagar Panchayat, Parikshitgarh vide email dated 21.11.2023.

2. Learned Counsel for EO, Nagar Panchayat, Parikshitgarh and
EO, Nagar Panchayat, Parikshitgarh have appeared through VC

and we have interacted with them.

3. EO, Nagar Panchayat, Parikshitgarh has sought some time to file

Sfurther action taken report.

4. Action taken report be filed by EO, Nagar Panchayat
Parikshitgarh within two months by email at Judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Supported PDF and
not in the form of Image PDF. 5. List for further consideration
onl4.03.2024.”

C} Scanned with OKEN Scanner



150

3. That the concerned officer having the additional charge of Nagar Panchayat
had joined office on 10th of July 2023, thereafter the first order was passed
by this hon’ble tribunal on 04.08.2023 has made all the sincere efforts to

comply with the directions passed by this Hon’ble tribunal.

4. That the Court has asked for a detailed survey of Nagar Panchayat, wherein
total waste generated, by the Nagar Panchayat Parikshitgarh, Meerut has a
total population of 19,830 as per the Census 2011 with 13 wards. The door-
to-door collection and segregation at source has been archived in all

the 13 wards of by EO, Nagar Panchayat, Parikshitgarh and EO,
Nagar Panchayat, of 13 wards has been completed 100%. The copy of the

door to door of the 13 wards is annexed as Annexure - 1.

5. That it is pertinent to mention here that the total waste generated by the said

population of the Nagar Panchayat Parikshitgarh is 6.38 metric tons/ per day.

6. That it is respectfully submitted Nagar Panchayat Parikshitgarh has hired a
private agency, M/S Muskan Jyoti Samiti for the scientific disposal of
Municipal Solid Waste and had  settled a contract for 4 months with regard
to the entire Nagar Panchayat Parikshitgarh as per the rules of 2016. That has
been extended for next 3 months. A true copy of the fresh work order is

annexed here as Annexure 2.

7. That it is respectfully submitted that Nagar Panchayat Parikshitgarh, has hired
M/S Muskan Jyoti Samiti for segregation at source with door-to-door
collection services, with an extended contract of another 3 months to complete

the work. A true copy of the photographs is annexed here as Annexure 3.
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8. That the aforementioned agency is concurrently engaging in community
outreach initiatives aimed at raising awareness among local houscholds
regarding the distinction between wet waste and dry waste, emphasizing the
adoption of the two-bin segregation system. To facilitate this, an additional
2000 dustbins have been procured for distribution. The focus of these efforts
is to educate residents on the significance of segregating waste at its source,
highlighting the enduring advantages in mitigating legacy waste concerns.
The ultimate objective is to attain door-to-door waste collection and source-
based segregation by the targeted date of August 31, 2024. A true copy of the

photographs is annexed here as Annexure 4.

9. That it is respectfully submitted that it is urged that Nagar Panchayat
Parikshitgarh oversees the diligent segregation of wet waste by the relevant
agency. Subsequently, the segregated wet waste should be directed to the
composting plant, where it undergoes treatment with a cultural spray. This
process is designed to produce organic fertilizer, which is subsequently
utilized in horticultural activities.The said fertiliser are given to the local
farmers for sampling purposes and to build up faith ,thereafter it will be a
regular source of revenue for the EQ, Nagar Panchayat, Parikshitgarh.
A true copy of the composting units showing waste generation and their

segregation along with photographs is annexed here as Annexure 5.

10. That it is pertinent to mention here that the Nagar Panchayat Parikshitgarh
has installed a New Material Recovery Facility (MRF) of capacity 05
MT/day. This facility consists of a conveyor belt, Fatka machine, shredder,
bell press machine, weighing machine, etc. A true copy of photographs of

MRF machine is annexed as Annexure 6.

11.THAT It is hereby submitted that the Material Recovery Facility (MRF) is

currently operational, resulting in a notable decrease in public agitation and

increased community cooperation towards the MRF Centre. The initiation of
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operations has facilitated the transportation of solid waste with the explicit
consent and support of the loeal residents, This collaborative cffort 1s a
positive step towards the effective management of solid waste 1n the

community. Annexure 7

12. That it is respectfully submitted that when the undersigned joined, he came (o
know that 1500 metric tons approx. of solid waste is disposed of around the
Kanha Gaushala. The removal of the above-mentioned legacy waste was
completed on 2nd March 2024 after the completion and remediation of waste

was done. A true copy of the legacy work is annexed as Annexure 8.

13. That It is respectfully submitted that the legacy waste originating from Kanha
Gaushala has been successfully cleared, and the dump associated with the
mentioned site has been entirely removed. Notably, all plastic waste derived
from this location is being diligently directed towards recycling processces.
This strategic approach is aimed at capitalizing on the recyclable nature of the
material, which is subsequently sold for further utilization, The intent behind
this initiative is to generate additional revenue from this source, contributing
to the sustainable management of waste materials. A true copy of the receipt
of revenue collected from the recyclable plastic is annexed here as

ANNEXURE-9

14.That it is hereby stated that the surplus compost, resulting from the waste
management processes, is being effectively utilized by local farmers, This
compost is made available for free sampling by farmers, who incorporate it
into their agricultural practices for irrigation and overall agricultural
enhancement. The revenue generated from the sale of this compost will be
systematically collected in ncar future ,contributing to the cconomic

sustainability of the waste management program.

15.That it is respectfully submitted, that the cow dung is systematically

composted from the designated pit on a regular basis. The resulting compost a

)
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is actively utilized for plantation and agricultural purposes. Additionally, an
articulated action plan is in place for a comprehensive plantation initiative.
This plan encompasses the cultivation of Neem, Sangwan, and Ficus Trecs,
alongside the installation of various flower pots, the development of walking
paths, and the establishment of an open gym. This will result in beautification

of the legacy waste site.

16.That it is respectfully submitted to inform, you that the land acquired for the
landfill site has been successfully purchased and is currently undergoing the
mutation process. Subsequent to the completion of this administrative
procedure, the construction of the boundary surrounding the designated area

will be promptly initiated by £O, Nagar Panchayat, Parikshitgarh.
P puy Y £ : d

17.That it is respectfully submitted that the Hon'ble Court is directed to take
certain directions from the order of compliance solid waste management rules,
2016 O.A No. 606 0of 2018, dated 23.3.23 , which is therefore submitted that
compliance from the said order is done, it further pertinent to mention that

periodic reports are sent to Swachha Bharat Mission U.P,
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Table of schedule for completion of processes involved

S.No | Process Completion date

. Removal of dung from Gaushala Completed

2. Turning waste into Compost Started \  Regular
process

3. Hiring of agency for door-to-door waste | Completed

collection and segregation\Extention

done

4, Getting Trommel machine from other | Completed

ULB under agreement

5. Buying of land for scientific landfill site | Completed
6. Removal of legacy waste around Completed
Gaushala
7. Construction of boundary wall Started under process
8. Implementing  door-to-door  waste | Completed

collection and segregation in all 13 wards
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PRAYER

It is, therefore, most respectfully prayed that this Hon’ble Tribunal may
graciously be pleased to:

. Grant us 12 months of time to start the solid waste

management processing centre at the designated land fill site.

2. Pass any such other order as may deem fit.

el

Respondent

THROUGH

PRIYANKA SWAMI
Advocate

Counsel for Nagar Panchayat,
Parikshitgarh, Meerut, U.P.
Off- F-13, Jangpura Extension

New Delhi-110014
Date: 1\ .03.2024
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

IN THE MATTER QF ==

ASHOK KUMAR

VERSUS

STATE OF U. P. .... RESPONDENT

AFFIDAVIT

Affidavit of Sh. MANOJ KUMAR aged about 43  years, s/o Sh. PANDIT
DAYARAM, presently  posted as, EXECUTIVE _ OFFICER
having an office at NAGAR PANCHAYAT PARIKSHITGARH, DISTRICT
MEERUT.

O N

%! P ’«._,{ \'\-:

L1 1. That I am\slatmg the above and well conversant with the facts of the

7 ‘px‘;.spnl 3se \\nd as such competent to swear his affidavit before this tribunal.

{2 ¢

2,‘[1]8? rhe Pccompanymg reply has been drafted by our counsel upon my

Instruc lOﬂS

; “3 Thal 4hc contents of the accompanying reply are true and correct and the

/

l'nowl(,dg,(, has been derived based on my subordinate staff and nothing material has

been concealed therefrom. A
Py DEPONENT
AN

[‘tl)1«nl’ltl| Rf‘ .
/ Entr No.- Oﬂlﬂi \L\
\* Da*o 4407 ﬂ?‘t/

R T L
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VERIFICATION

Verified on solemn affirmation at _MM— on this 44* day of

Moryela . 2024 that the contents of the foregoing affidavit are true and correct
to the best of my knowledge and no part of it is false and nothing material has been

conu.ulcd there from.

=
DEPONENT
A

N
S[hakir Moanin
Notary No -4410
Gowe. Of India
Meonw
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Annexure - 02

Door To Door Collection
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Annexure - 02

Door To Door Collection

XWHM+ 548, whflwrg, yev wtw 250406, o
Lt 28077800

Long 77932613

13001724 1138 AM OMT +08:30

A P S s B s
PvlfMonn. Uttar Pradesh, india g e ! 8 Parikahisgarh, Uttar Pradesh, indla }
F @ VN e L i Vg Sy PRSP Ren e Pt 7 i e
1A wde 3 4 B
- - § s T
| Ly riwisaar ¥ Ui —
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Parikshitgarh, Uttar Pradesh, India

XWGJ+RJJ, Parikshitgarh, Uttar Pradesh 2504086, india
Lat 28.976051*

Long 77.932142¢
27/12/23 09:05 AM GMT +05:30

® Long 77026457+
§ 26/12/23 11:38 AM GMT +05:30
o -

L A S o

XWGOP+8J0, Mawana-Kithaur -Hapur Warg, Parkshitgarh, Uttar
Pradesh 250404, incia
Lat 28.97852%*

e y

o le Long 77938893°

3 I3 07 OMT 0

ey 4 3 0755 AM OMT +08

!
;-? ;ﬁ Parikshitgarh, Uttar Pradesh, India
T
< S
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Annexure - 03

Awarness Program

Parikshitgarh, Uttar Pradesh, India
00, 00, Parikshitgarh, Uttar Pradesh 260001, India
I Lat 28.974453°

/‘“ n GPS Map Camera

Parlkshitgarh Uttar Pradesh, India

Kila, Meerut Rd, Parikshitgarh, Uttar Pradesh 250406, India
Lat 28,974382°

Long 77.93179°

4 U415
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CE Scanned with OKEN Scanner



f Parikshitgarh, Uttar Pradesh, India

B XWGH+5V3, Parikshitgarh, Uttar Pradesh 26040
Lat 28.975058° Lat 28.974325°

: Long 77.820208° Long 77.931852°

; 08/01/24 12:56 PM GMT +05:30 25/02/24 03:36 PM GMT +05:30
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>
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¥
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Parikshitgarh, Uttar Pradesh, India

Lat 28.974337°
i Long 77.931853°
i 25/02/24 03:59 PM GMT +05:30
N et e T
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Annexure - 04

Composting Of Wet Waste

GPS

Parikshitgarh, Uttar Pradesh, India
XWCJ+QJ, Parikshitgarh, Uttar Pradesh 2
Lat 28.972093° Lat 28.972009°
" Long 77.931902° Long 77.931938°
v 30/11/23 03:56 PM GMT +05:30 30/11/23 03:56 PM GMT +05:30

Pankshigerh, Uttar Pradesh, india f Parikshitgarh, Uttar Pradesh, india
KWC ietl ) Parbshngert, Unter Pradesn 250408, ndle K « [ EWC Q) Parkshitgarh, Uttar Praciesh 250408, india
L IR R O
Lang 7790188 Long 77031982
FPITE O340 M DM #0830 Tl 912723 0348 PM ONT #0530
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%
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4 Packshitgarh, Uttar Pradesh, Indis Parikshitgart, Uttar Pradesh, India
w8 XWCJI+QJ, Parfishitgarn, Uttar Pradesh 250400, india r oF XWCJ+QJ, Parikshitgarhy, Uttar Pradesh 250408, india
Lat 28972033 s ¥ Lt 28972°
! Long 72071038 § Long 778318415
f ¢ 2112723 6307 P OMT.+06:30

e

3 078 e Camare

Parikshitgarh, Uttar Pradesh, India

XWCJ+QJ, Parkshitgarh, Uttar Pradesh 250408, incha
Lat 28972057

Long 31832

211223 02:37 PM GMT +05:30

Parikshitgarh, Uttar Pradesh, india
XWCJ+0.4, Parlishitgarh, Uttar Pradesh 250408, ndia

Lt 28972009
Long 77831849*
2123 042 PM OMY 40530
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Annexure - 05

Transportation At M.R.F. Site

% P + B GPSMap Camera

/é% % Parikshitgarh, Uttar Pradesh, India
y Main Road Kila Kila, Khajoori Darwaza, Parikshitgarh, Uttar Pradesh
250406, India
Lat 28.976338°
Long 77.935498°
¥ 23/12/23 01:47 PM GMT +05:30

Main Road Kilw i Khaoon Dervaza, Parandperh, Uttar Pradesh

i';}'ﬁ};‘" Parikshigarty Uttar Pradesh, Indla W Parikshitgarh, Ular Pradesh, India
At IS Tair
"

B Vs hoad KR8 Kl Wha o Darwara, Pardahigart, Urar Pradesh

i
Y § 200408 W
4 o MR
&' : ( Long TTHIS408"
AL
- -

Crmruka ¥ 9847 e i om0

L J

Map Camera
Parikshitgarh, Uttar Pradesh, India

§ Man Bosd Kis Kia, Kraoon Darwese Parkshgarh, U
250408 e

Parksstgarh, Uttar Pradesh, India

M BaaE L Bl pra! Derwala Preshigen, LN Pradesh
A e

PRI AL B30
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Parikshitgarh, Uttar Pradesh, India ]
XWGP+G5J, Khajoori Darwaza, Parikshitgarh, Uttar P 1 GPS Map Camera

incia A Parikshitgarh, Uttar Pradesh, India
Lat 28.976443° . XWGP+ME8, Tyagi Rd, Khajoori Darwaza, Parikshvigarn, Unar

Long 77.935476° Pradesh 250408, india
17/11/23 12:27 PM GMT +05:30

- GPS

Parikshitgarh, Uttar Pradesh, India
XWGP+M68, Tyagi Rd, Khajoori Darwaza, Parikshitga
2504086, India

Lat 28.97656°

Long 77.935634°

17/11/23 12:42 PM GMT +05:30

e T e e T T i 1, i )

s B GPS Map Camera
% (, Parikshitgarh, Uttar Pradesh, India

22
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Annexure - 06

Removal Of Legacy Waste Around Gaushala

_ §k Parikshitgarh, Uttar Pradesh, India
P XWCIQ., Parkshitgarh, UTtat Pradesh 250408, indis & XWCJ+QJ, Parikshitgarh, Uttaf Pradesh 250406, incis
Y 'ist 28972007 3 Lat 28.972595°
Long 77931963 G Lodg 77.931025°
4 07/03/26 0437 PM CUT +08:30 5 07/03/24 04:18 P14 GMT +05:30

B o "l 2 s 2 L7 ~ vy - £ 0 IS B 5.0 St A

b TREEAR

. Erie £ o
CF it o A

e b

s
’ Parikshitgarh, Uttar Pracdesh, indie i y
XWC 3+, Parkshitgar, Uttar Pradesh 2860408, indls XWCJ+GJ, Parikshitgarh, Uttar Pradesh 250406, india

Lot 28972 Az m ¢ Lot 28972247
" Long 17931315 1 & \0 Long 77.931064*
4 CVIOS24 0439 PV OMT +05:30 Google { 07/03/24 04:21PM GMY +05:30

. s ) x s B & - T w9 g e

Parikshitgarh, Uttar Pradesh, india
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XWCJ+QJ, Parlcshitgarh, Uttar Pradesh 250406, Indla
Lat 28971807°

|

e Long 77.931814°

S 07/03/24 04:11 PM GMT +05:30

el . o L ¥

Py S
(SN

-
+ +  BlorsmapCamera

Parikshitgarh, Uttar Pradesh, India

XWCJ+QJ, Parikshitgarh, Uttar Pradesh 250408, india

Lat 28.972076°

Long 77.831961*

07/03/24 04:13 PM GMT +05

oK 3 GP3 Mep Comera
Parikshitgarh, Uttar Pradesh, India
XWCJ+QJ, Parikshitgarh, Uttar Pradesh 250408, India
Lat 28.971807*
Long 77931882

. 07/03/24 04:12 PM GMT +05:30

Parikshitgarh, Uttar Pradesh, India

XWCJ+QJ, Parikshitgarh, Uttar Pradesh 2504086, India
Lat 28972242°

Long 77.931046*

07/03/24 04:22 PM GMT +05:30

»
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Parikshitgarh, Uttar Pradesh, India
Chunnt lal MmukKesn Kumar, XWHM» 24, opposite 10 LKM sohool, nesr

suUbDash aPhowk, Pariksnitgerty, Uttar Pracgeshn 280806, indis
Lat 2Bn.9O78000%

Loang 779326686

V2/00/720 OB BB P OMT sOBIDO

e a e e ne gy NOUNEE TR TR ey

¥

Parikshitgarh, Uttar Pradesh, India

Chunnl Ial mukesh kumar, XWHM+J24, opposite to LKM school, near s
chowk, Parikshitgarh, Uttar Pradesh 260406, India

Lat 28.978600°

Long 77.9326556°

12/09/23 03:69 PM GMT +056:30

o T I SRR o v

25
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Parikshitgarh, Uttar Pradesh, India
Chunni 1al mukesh kumar, XWHM+J24, opposite to LKM school, near subash
chowk, Parikshitgarh, Uttar Pradesh 2604086, India
" Lat 28078600
Long 77.932685*
12/09/23 03:60 PM

s <oy

Parikshitgarh, Uttar Pradesh, India

Chunni lal mukesh kumar, XWHM+J24, opposite to LKM school, near suba
chowk, Parikshitgarh, Uttar Pradesh 2604086, India

Lat 28.0786690"

Long 77.932655*

12/09/23 03:66 PM GMT +05:30
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onguse

77 93122489°

[R308
e

\

XWGH&JX; MDR 42W, Parikshi rgarh Uttar Pradesh
250406, India

Latitude L ude Latitude Longitude

28.97223514° \ 2897232212° 77.93102127°

M11% 14 prd

XWCJ+Q), Parikshitgarh, Uttar Pradesh 250406, India XWCJ+Q), Parikshitgarh, Uttar Pradesh 250406, India

i ngitude Latitude Longstude

LantuG
28.9722258° 77.93102975° 28.97220239° 77.9310356°

47717 P\
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XWCI+QJ. Pankshitgarh, Uttar Pradesh 250406, India

Latitude Longitude

28.972305° 77.93142833333333°
ol 103053 AM Alttude 220 meters

GMT 050053 AM Friday, 2302 2024

Note : Captured by GPS Map Camera Lite

e Longitude

203746° 77.93117045°

01:21 AM Altitude 219 meters
2:31:21 AM Tuesday, 05.03.2024

Latitude Longitude
28.972375000000003°  77.93129333333333°

Local 10:3112 AM Alttude
GMT 0501:12 AM Friday. 2

Note : Captured by GPS Map Camera Lite

Sy \ e % cam
arh, Uttar Pradesh 250406,

Longitude

77.93116091°

Altitude 220 meters
Wednesday, 10.01.2024

28
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H+JXJ, MDR-42W, Pankshntgarh Uttar Prad e L o
250406, India J+Q)J, Parikshitgarh, Uttar Pradesh 250406,
e Longitude e Longitude
1232229° 77.93102109° 223514° 77.9310093°

1:115:22 PM Altitude 220 meters 3.32:26 PM Altitude 220 meters
4522 AM Monday, 22.01.2024 )02:26 AM Friday, 09.02.2024

J+QJ Pankshltgarh Uttar Pradesh'250406 JoQJ Paruksh:tgarh Uttar Pradesh 250406

Longitude e Longitude

¥217667° 77.93111247° 1232986° 77.93116708°

0:23:18 AM Altitude 220 meters 2:39:38 PM Altitude 219 meters
45318 AM Wednesday, 10.01.2024 09:38 AM Sunday, 28.01.2024
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BIJENDRA ENERGY & RESEARCH

Researcher & Manufacturer of:

Producer Gas Generators, Biomass Gasifiers, Municipal Solid Waste Gasifiers, Electrostatic
Precipitator, Gasification based Powerplants, Alternators from 2000kVA to 20,000kVA, Gas Turbine
Gensets, Steam Turbine Gensets, Combined cycle Powerplants.

Ref.RDFrec./ULB/K Pareekshitgarh/2024/14 Dated:.11.March.2024.................

RDF Reciept

This is to certify that, we have received RDF recovered from dumpsite
adjacent to Kanhaiya Gaushala of Nagar Panchayat Parikshitgarh, Distt.
Meerut, U.P., date and weight-wise as mentioned below:

Sr.no. | Date: Quantity in kg Daily total
DD/MM/YYYY in kg

1 22/12/2023 6745 6745

2 23/12/2023 7365 7365

3 26/12/2023 1450 1450

4 30/12/2023 17715 17715
5 04/01/2024 1755 1755

6 13/01/2024 15835 15835
7 13/01/2024 14550 14550
8 24/01/2024 1015 1015

9 28/01/2024 21360 21360
10 03/02/2024 31250 31250
11 06/02/2024 20780 20780
12 07/02/2024 32495 32495
13 15/02/2024 31460 31460
14 19/02/2024 31490 31490
15 21/02/2024 31965 31965
16 02/03/2024 30000 30000
17 03/03/2024 25990 25990

Total RDF | 323220
Received in Kg

We have processed and disposed the RDF through Gasification to
generate electricity. We ensure that the above mentioned RDF is solely

disposed in eco-friendly manner.

For Byendra Energy & Research
PUSTR G Sy

Prop. Regards

Address: Khasra no.463, near vill. Bhoorbaral, Delhi Road, Meerut, Uttar Pradesh
Mobile: 9358403929, email: bijendra.he@gmail.com
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